
Dak Register on 01/11/2020 

( Column 1 to 6 are maintained by Office of Registrar. Column 7 and 8 are maintained by concerned section 

Head) 

Diar

y No.  

Date 

of 

Recei

pt 

No./Name of 

Document Received 
Source  

Particular

s  

of 

documents 

Section  

to 

which 

sent 

Name 

Ac

tio

n 

Ta

ke

n  

Li

n

k 

Fi

le 

1912

/202

0 

01/10

/2020 
NIL 

ASSISTANT 

REGISTRAR/

SPS, CESTAT, 

CHANDIGAR

H 

Weekly 

statement 

of the 

matters for 

e-hearing 

(from 28-

09-2020 to 

01-10-

2020) 

 

Assista

nt 

Registr

ar 

  

1913

/202

0 

01/10

/2020 
NIL 

ASSISTANT 

REGISTRAR/

SPS, CESTAT, 

CHANDIGAR

H 

Monthly 

Report of 

September 

2020 

 

Assista

nt 

Registr

ar 

  

1914

/202

0 

01/10

/2020 
NIL 

DOROTHY 

JOSEPH 

(STENO-G-II) 

joining 

report after 

availing 

maternity 

leave 

Admini

stration 

Section 
   

1915

/202

0 

01/10

/2020 
NIL 

ASSISTANT 

REGISTRAR/

SPS, CESTAT, 

CHANDIGAR

H 

frowarding 

of transfer 

request of 

Shri 

Sapal,LDC

-reg 

Admini

stration 

Section 
   

1916

/202

0 

01/10

/2020 

F.NO.01/CESTAT/BANG/R

R 

ASSISTANT 

REGISTRAR 

CESTAT, 

BANGLORE 

PENDENC

Y 

STATEME

NT for the 

month of 

September 

2020 

 

Assista

nt 

Registr

ar 

  

1917 01/10 F.NO.III(20)RC/MISC/CES DR. regarding 
 

Assista
  



/202

0 

/2020 TAT/21/2020-21/1272 SANDEEP 

SHRIVASTA

V 

non - 

receival of 

Certified 

Copies of 

final orders 

passed by 

the 

honourable 

CESTAT 

nt 

Registr

ar 

1918

/202

0 

01/10

/2020 

F.NO.07/STAT/CESTAT/K

OL/09 

DY.REGISTR

AR (CESTAT. 

KOLKATA) 

REPORT 

for e-

hearing 

application

: 

September 

2020 

 

Assista

nt 

Registr

ar 

  

1919

/202

0 

01/10

/2020 

F.NO.III(20)ARC/OIA/SHR

UTI/112/2019-20/2253 

LAKSHAY 

KUMAR 

GUPTA 

(JOINT 

COMMISSIO

NER) 

appeal to 

the 

appellate 

Tribunal 

under sec. 

86 of the 

finance 

Act, 

Appeal no. 

IND-

EXCUS-

000-211-

1920 

 

Assista

nt 

Registr

ar 

  

1920

/202

0 

05/10

/2020 
NIL 

HONORABLE 

SENIOR 

MEMBER 

e hearing 

cases week 

ending 

01/10/2020 

 

Assista

nt 

Registr

ar 

  

1921

/202

0 

05/10

/2020 
NIL 

ASSISTANT 

REGISTRAR 

CESTAT, 

BANGLORE 

PENDENC

Y 

STATEME

NT for the 

month of 

September 

2020 

 

Assista

nt 

Registr

ar 

  

1922

/202

0 

05/10

/2020 

F.NO.01(05)/CIRCULAR 

/CESTAT/2017 DATED 

07.09.2020 

DY. 

REGISTRAR 

(1.10.2020) 

weekly 

return 

from(25.09

.2020-

Compu

ter Cell    



01.10.2020

) 

1923

/202

0 

05/10

/2020 
NIL 

ASSISTANT 

REGISTRAR, 

CESTAT, 

CHENNAI 

pending 

appeals for 

the month 

of 

september 

2020 

 

Assista

nt 

Registr

ar 

  

1924

/202

0 

05/10

/2020 
NIL 

ASSISTANT 

REGISTRAR/

SPS, CESTAT, 

CHANDIGAR

H 

Weekly 

statement 

of the 

matters for 

e-hearing 

(from 28-

09-2020 to 

01-10-

2020) 

 

Assista

nt 

Registr

ar 

  

1925

/202

0 

05/10

/2020 
NIL 

MANAS 

KUMAR 

SINHA, AR 

Monthly 

Report E-

hearing 
 

Assista

nt 

Registr

ar 

  

1926

/202

0 

05/10

/2020 
NIL 

ANIL 

KUMAR MTS 

application 

for an 

advance 

for 

purchase of 

personal 

computer 

Admini

stration 

Section 
   

1927

/202

0 

05/10

/2020 

01/(05)/CIRCULAR/CESTA

T/2017 DT. 09/01/2019 
N. RAJA, SPS 

Monthly 

Disposal 

statement 

r/o S.S. 

GARG 

Compu

ter Cell    

1928

/202

0 

05/10

/2020 
NIL 

P.K 

CHOUDHAR

Y 

monthly 

disposal 

statement 

of 

appeals,sep 

05.10.2020 

 

Assista

nt 

Registr

ar 

  

1929

/202

0 

05/10

/2020 
NIL 

J.K. GOLAY, 

SPS 

POST OF 

RECOVER

Y 

OFFICER 

in debts . 

Admini

stration 

Section 
   



05.10.2020 

1930

/202

0 

05/10

/2020 
NIL 

JAGDISH 

CHAND 

(MTS) 

LEAVE 

APPLICA

TION  

Admini

stration 

Section 
   

1931

/202

0 

05/10

/2020 
CESTAT /AHD/23/2019/643 

MOHINDER 

SINGH, DR 

,AHMEDABA

D 

payment of 

hiring of 

cars in 

CESTAT 

Ahd. 

Accoun

t 

Section 
   

1932

/202

0 

05/10

/2020 

F.NO.19(2)/PERS.FILE/AW

-M(J)/CESTAT/CHE/2017 

KRIPA 

SHANKAR, 

ASST. 

REGISTRAR 

Forwarding 

service 

verification 

certificate.  

Admini

stration 

Section 
   

1933

/202

0 

05/10

/2020 

F.NO. A-

20(3)/PERS.FILE/SK-

LDC/CESTAT/CHE/2016 

KRIPA 

SHANKAR, 

ASST. 

REGISTRAR 

forwarding 

of 

representati

on by Shri. 

Sunil 

Kumar,LD

C 

Admini

stration 

Section 
   

1934

/202

0 

05/10

/2020 
NIL 

B.BHARATHI 

STENO 

GR.III, 

CHENNAI 

Prior 

intimation 

letter for 

applying 

passport 

Admini

stration 

Section 
   

1935

/202

0 

05/10

/2020 

F.NO.01/CESTAT/BENGA

LURU 

UMA 

SHANKAR 

VERMA, 

ASST. 

REGISTRAR 

review of 

pay 

fixation on 

permanent 

absorption 

vide pay 

fixation 

order dated 

09.11.2018 

Admini

stration 

Section 
   

1936

/202

0 

05/10

/2020 
NIL 

ASSISTANT 

REGISTRAR, 

CESTAT 

BANGALORE 

pending 

appeals for 

the month 

of 

september 

2020 

 

ASST 

REGIS

TRAR 
  

1937

/202

0 

05/10

/2020 
NIL 

G. 

SHRIDHAR, 

SPS, CESTAT, 

request for 

permission 

for release 

PA to 

Registr

ar 
   



CHENNAI of detailed 

orders 

(DOf) 

1938

/202

0 

05/10

/2020 
NIL 

ASSISTANT 

REGISTRAR 

/SPS CESTAT, 

CHD. 

MONTHL

Y 

REPORT 

OF 

SEPTEMB

ER 

 

ASST 

REGIS

TRAR 
  

1939

/202

0 

05/10

/2020 

F.NO. 6/4/MOHINDER 

SINGH-

DR/ADMN./CESTAT-

CHD/2020 

AR/SPS 

CESTAT,CHA

NDIGARH 

Forwarding 

of 

Applicatio

n of Shri 

Mohinder 

Singh 

Deputy 

Registrar 

requesting 

for availing 

joining 

time 

Admini

stration 

Section 
   

1940

/202

0 

05/10

/2020 

F.NO.2/24/CESTAT/RENT 

FILE/CHD/2016-II 

AR/SPS 

CESTAT,CHA

NDIGARH 

Forwarding 

of letter 

received 

from Shri 

Sanjiv 

Kumar 

Jain,lessor 

of the 

building of 

CESTAT, 

Chandigarh 

Admini

stration 

Section 
   

1941

/202

0 

05/10

/2020 
NIL 

VINOD 

YADAV 

(ADVOCATE)

, NEW DELHI 

Reminder 

to 

application 

dated 

10.8.2020 

for 

issuance of 

reliving 

letter 

Admini

stration 

Section 
   

1942

/202

0 

05/10

/2020 
NIL 

MANAS 

KUMAR 

SINHA, AR  

Transfer of 

Shade/Can

opay tent 
 

ASST 

REGIS

TRAR 
  



1943

/202

0 

06/10

/2020 
NIL 

SH. P.K. 

CHOUDHAR

Y, MEMBER 

(J) 

PERMISSI

ON FOR 

PRONOU

NCEMEN

T in 

E/755/2010 

PA 
   

1944

/202

0 

06/10

/2020 
NIL 

P.K 

CHOUDHAR

Y 

Permiss. 

for 

pronoun. 

ST/174/20

10 

PA to 

Registr

ar 
   

1945

/202

0 

06/10

/2020 
CESTAT/WZD/DMM/2019 

D. M. MISRA 

,M(J) 

Extension 

of period to 

pronounce 

reserved 

orders 

C/89829/2

018 

PA to 

Registr

ar 
   

1946

/202

0 

06/10

/2020 
NIL 

PERMISSION 

FOR 

PRONOUN. 

C/86133/2015 

S.K. 

MOHANT

Y 

PA to 

Registr

ar 
   

1947

/202

0 

06/10

/2020 
NIL 

P.K 

CHOUDHAR

Y 

Permission 

to 

pronounce

ment 

C/76973/2

018 and 

others 

PA to 

Registr

ar 
   

1948

/202

0 

06/10

/2020 
NIL 

SHRADDHA 

MISHRA 

conversion 

of 8 days 

and hpl 

leave 

Admini

stration 

Section 
   

1949

/202

0 

06/10

/2020 
NIL 

SOMBIR, 

LDC  

Transfer 

request 

DATE 

06.10.2020 

Admini

stration 

Section 
   

1950

/202

0 

06/10

/2020 
CESTAT-AHD/JUD/01/07 

AR/TO , 

CESTAT, 

AHMEDABA

D 

disposal of 

appeals 

and stay 

application

s 

 

Assista

nt 

Registr

ar 

  

1951 06/10 7(STAT)CESTAT/CAL/06 DEPUTY disposal 
 

Assista
  



/202

0 

/2020 REGISTRAR and 

pendency 

etc., 

sep,2020 

nt 

Registr

ar 

1952

/202

0 

06/10

/2020 
CESTAT-AHD/JUD/01/07 

WEEKLY 

STATEMENT  

e-hearing 

from 18-9-

20 to 24-

09-20 

 

Assista

nt 

Registr

ar 

  

1953

/202

0 

06/10

/2020 
NIL 

GOVIND, PA 

TO MEMBER 

disposal 

statement 

ashok 

jindal M(J) 

Compu

ter Cell    

1954

/202

0 

06/10

/2020 
NIL 

B. 

RAVICHAND

RAN M(T) 

TDS for 

income tax 

AY2017-

18 

Accoun

t 

Section 
   

1955

/202

0 

06/10

/2020 
15-32/2020 

CPIO, 

CESTAT 

Informatio

n sought 

under RTI 

Act, 2005 

Admini

stration 

Section 
   

1956

/202

0 

06/10

/2020 
15-31/2020 

CPIO, 

CESTAT 

Informatio

n sought 

under RTI 

Act, 2005 

Admini

stration 

Section 
   

1957

/202

0 

06/10

/2020 
15-33/2020 

CPIO, 

CESTAT 

informatio

n sought 

under RTI 

Act,2005 

    

1958

/202

0 

06/10

/2020 
15-30/2020 

CPIO, 

CESTAT 

Informatio

n sought 

under RTI 

Act, 2005 

Admini

stration 

Section 
   

1959

/202

0 

07/10

/2020 

10(1)/CESTAT/BUDGET/2

009-VOL-II 

KRIPA 

SHANKAR, 

ASST. 

REGISTRAR 

Revised 

Estimates 

for 20-21 

and Budget 

estimates 

for 21-22 

Accoun

t 

Section 
   

1960

/202

0 

07/10

/2020 
NIL 

ASST. 

REGISTRAR, 

CESTAT, 

CHENNAI 

pending 

appeals for 

the month 

of 

september 

 

ASST 

REGIS

TRAR 
  



2020 

1961

/202

0 

07/10

/2020 

D-6(1)/E-

HEARING/CESTAT/CHE/2

020 

KRIPA 

SHANKAR, 

ASST. 

REGISTRAR 

MONTHL

Y 

REPORT 

OF E 

HEARING 

dated 

05/10/2020 

 

ASST 

REGIS

TRAR 
  

1962

/202

0 

07/10

/2020 
NIL 

PARVEEN 

KUMAR 

KATARIA, 

STENO II 

DISPOSA

L 

STATEME

NT sh. 

anjani 

kumar 

Compu

ter Cell    

1963

/202

0 

07/10

/2020 
NIL 

P.K.NEELA 

REDDY, SPS 

TO M (J) 

forwarding 

monthly 

disposal 

statements 

of sep,2020 

Compu

ter Cell    

1964

/202

0 

08/10

/2020 
NIL 

MANAS 

KUMAR 

SINHA, AR 

PERIODIC

AL 

REVIEW 

OF 

CCS(PENS

ION) 

RULE 

1972 

Admini

stration 

Section 
   

1965

/202

0 

08/10

/2020 
NIL 

SNIL KUMAR 

DAS,MTS 

leave 

application  

Admini

stration 

Section 
   

1966

/202

0 

08/10

/2020 
NIL 

SUNIL 

KUMAR 

DAS,MTS 

leave 

application  

Admini

stration 

Section 
   

1967

/202

0 

08/10

/2020 
NIL 

RITESH 

KUMAR 

MISHRA,UDC 

Transfer 

request 

DATE 

01/09/2020 

Admini

stration 

Section 
   

1968

/202

0 

08/10

/2020 

20(2)/PRES.FILE/GD-

LDC/CESTAT/CHE/2017 

KRIPA 

SHANKER 

(ASSISTANT 

REGISTRAR, 

CESTAT, 

CHENNAI) 

REPRESE

NTATION 

of raushan 

kumar  

Admini

stration 

Section 
   



1969

/202

0 

08/10

/2020 
NIL 

RANJIT 

KUMAR, 

SECTION 

OFFICER(IFU

-III) 

SUBMISSI

ON of 

revised 

Estimates 

20-21 

Accoun

t 

Section 
   

1970

/202

0 

08/10

/2020 
NIL 

LALIT 

WADHWA, 

DEPUTY 

SECRETARY 

deviation 

from 

commision

s by 

authorites 

and 

appellate 

Admini

stration 

Section 
   

1971

/202

0 

08/10

/2020 
NIL 

T.K 

SARKAR,DR 

Nominatio

n S.K. 

verma VS. 

union of 

india O.A. 

898/2020 

Admini

stration 

Section 
   

1972

/202

0 

08/10

/2020 
NIL 

POOJA 

BASAK, 

ADVOCATE 

O.A Nol 

898 of 

2020 S. K. 

verma @ 

santosh 

Admini

stration 

Section 
   

1973

/202

0 

09/10

/2020 
CESTAT-AHD/653 

ASSISTANT 

REGISTRAR/

TECHNICAL 

OFFICERS, 

AHMEDABA

D 

weekly 

statement 

of E-

hearing 

matters 

dated 

01/10/2020 

 

Assista

nt 

Registr

ar 

  

1974

/202

0 

09/10

/2020 
PF/CESTAT/MUM/NSK 

T. VISWA 

PARKASH,D

R,MUMBAI 

Implement

ation of 

order and 

release of 

Pension 

withheld 

CAT-reg 

Mrs. nalini 

sivakumar 

Admini

stration 

Section 
   

1975

/202

0 

09/10

/2020 

21/CESTAT/HYD/M-

STAT/15/123 

ASSISTANT 

REGISTRAR, 

CESTAT, 

HYDERABA

D 

monthly 

disposal 

statement 

of 

appeals,sep 

 

Assista

nt 

Registr

ar 

  



dated 

01/10/2020 

1976

/202

0 

09/10

/2020 

PF/CESTAT/MUM/ADMN/

RKM 

T. VISWA 

PARKASH,D

R,MUMBAI 

WORK 

AND 

CONDUC

T 

REPORT-

REG. 

Admini

stration 

Section 
   

1977

/202

0 

09/10

/2020 

G-4(1)ACCTS-

TA/CESTAT/CHE/2015 

KRIPA 

SHANKER 

(ASSISTANT 

REGISTRAR, 

CESTAT, 

CHENNAI) 

TA/DA 

advance on 

tour sh. P 

Dinesha 

Admini

stration 

Section 

ass. 

reg.   

1978

/202

0 

09/10

/2020 

CESTAT-

AHD/JUD/01/07/655 

ASS. 

REGISTRAR, 

AHMEDABA

D 

statement 

pendency, 

disposal 

and stay 

application

s 

 

Assista

nt 

Registr

ar 

  

1979

/202

0 

09/10

/2020 
NIL 

CESTAT, 

CHENNAI 

req. for 

modify the 

RTI year 

CPIO 
   

1980

/202

0 

09/10

/2020 
NIL N. RAJA, SPS 

permission 

to delete 

final order- 

appeal no. 

ST/761/20

12 

PA to 

Registr

ar 
   

1981

/202

0 

09/10

/2020 
NIL 

HONORABLE 

SENIOR 

MEMBER 

weekly 

report e-

hearing 

cases, 

ending 

09/10/2020 

 

Assista

nt 

Registr

ar 

  

1982

/202

0 

09/10

/2020 

CESTAT/AHD/E-

HEARING(VE)/04/2020 

ASSISTANT 

REGISTRAR, 

CESTAT 

AHMEDABA

D 

report for 

e-hearing 

sept,2020 

dated 

09.10.2020 

 

ASST 

REGIS

TRAR 
  

1983

/202

0 

09/10

/2020 
01/CESTAT/MUM/RR 

ASS. REG., 

HARSHITA 

PANDEY 

REPORT 

OF e-

hearing 
 

ASST 

REGIS

TRAR 
  



application

s,sept,2020 

dated 

09.10.2020 

1984

/202

0 

09/10

/2020 

CESTAT/AHD/PER/76/201

8/658 

S.K. 

TIWARI,AR,A

HMEDABAD 

req. 

transfer r/o 

PARDEEP 

KUMAR, 

LDC 

Admini

stration 

Section 
   

1985

/202

0 

09/10

/2020 

A-20(4)/PERS.FILE/GD-

LDC/CESTAT/CHE/2017 

KRIPA 

SHANKER 

(ASSISTANT 

REGISTRAR, 

CESTAT, 

CHENNAI) 

representati

on by sh. 

gagandeep,

ldc, 

Admini

stration 

Section 
   

1986

/202

0 

09/10

/2020 
NIL 

ASSISTANT 

REGISTRAR/

SPS, CESTAT, 

CHANDIGAR

H 

weekly 

statement 

of the 

matters e-

hearing 

from 

5.10.2020 

to 

08.10.2020 

 

Assista

nt 

Registr

ar 

  

1987

/202

0 

09/10

/2020 
01/CESTAT/HYD/ 

ASSISTANT 

REGISTRAR, 

CESTAT, 

HYDERABA

D 

e hearing 

cases 

01/10/2020 
 

Assista

nt 

Registr

ar 

  

1988

/202

0 

09/10

/2020 
NIL 

S.K. 

MOHANTY, 

M(J) 

monthly 

disposal 

statement 

of appeals 

 

Assista

nt 

Registr

ar 

  

1989

/202

0 

09/10

/2020 
NIL 

KRIPA 

SHANKER 

(ASSISTANT 

REGISTRAR, 

CESTAT, 

CHENNAI) 

revised 

estimates 

and budget 

estimates 

2020 

Accoun

t 

Section 
   

1990

/202

0 

09/10

/2020 

G-

10(1)/BUDGET/CESTAT/C

HE/2016 

KRIPA 

SHANKER 

(ASSISTANT 

REGISTRAR, 

CESTAT, 

payment of 

final ta/da 

claim 

amount to 

sh. mm 

Accoun

t 

Section 
   



CHENNAI) damodhar 

1991

/202

0 

12/10

/2020 
NIL 

MANAS 

KUMAR 

SINHA, AR 

weekly 

report of E 

hearing  
 

Assista

nt 

Registr

ar 

  

1992

/202

0 

12/10

/2020 
NIL N. RAJA, SPS 

forwarding 

of monthly 

disposal 

statement 

in r/o 

Honorable 

Member 

(j)shri S.S 

Garg.  

 

Assista

nt 

Registr

ar 

  

1993

/202

0 

12/10

/2020 

CESTAT/AHM/M(J)/DISPO

SAL 2020/656 

SPS TO 

HONORABLE 

MEMBER 

disposal 

statement 

for the 

month of 

september 

2020 

Compu

ter Cell    

1994

/202

0 

12/10

/2020 

CESTAT/AHM/MT/2020/65

7 

PA TO 

HONORABLE 

MEMBER 

(TECH)  

disposal 

statement 

for the 

month of 

september 

2020 

Compu

ter Cell    

1995

/202

0 

12/10

/2020 

F.NO.01(05)CIRCULAR/CE

STAT/2017DT.07.09.2020 

DY. 

REGISTRAR 

(KOLKATA) 

weekly 

return from 

02.10.2020

-

08.10.2020 

 

Assista

nt 

Registr

ar 

  

1996

/202

0 

12/10

/2020 
NIL 

CESTAT , 

MUMBAI 

weekly 

statement 

02.10.2020

-

08.10.2020 

 

Assista

nt 

Registr

ar 

  

1997

/202

0 

12/10

/2020 
NIL 

DR.SUVEND

U KUMAR 

PATI 

MEMBER 

JUDICIAL 

request for 

modificatio

n of my 

pay 

fixation 

order dated 

27th july 

2019 

Admini

stration 

Section 
   



1998

/202

0 

12/10

/2020 
NIL 

SUDHAKAR

AN A 

permission 

for deleting 

the 

uploaded 

pdf file of 

final 

/miscellane

ous orders 

from 

website. 

PA to 

Registr

ar 
   

1999

/202

0 

12/10

/2020 

DO NO.188/CEO-

GEM/2020 

TALLEEN 

KUMAR 

steps taken 

by GeM to 

create new 

categories 

and to 

standarize 

and 

simplify 

existing 

categories 

CT 

Section 

compu

ter   

2000

/202

0 

12/10

/2020 
NIL 

SHRADDHA 

MISHRA 

request for 

technical 

resignation 

and 

relieving 

from duty 

to join the 

registry of 

the 

supreme 

court of 

India post 

of SPS 

Admini

stration 

Section 
   

2001

/202

0 

13/10

/2020 

F.NO. 

01(05)/CIRCULAR/CESTA

T/HYD/2017 

ASSISTANT 

REGISTRAR, 

CESTAT, 

HYDERABA

D 

weekly 

return of E-

hearing 

mails for 

the period 

of 05-10-

2020 to 9-

10-2020 

 

Assista

nt 

Registr

ar 

  

2002

/202

0 

13/10

/2020 
NIL 

ASS. 

REGISTRAR, 

AHMEDABA

D 

weekly 

statement 

of E-

hearing 

 

Assista

nt 

Registr

ar 

  



matters 

2003

/202

0 

13/10

/2020 
NIL 

REKHA 

SHEKHAWA

T, PA TO 

PRESIDENT 

monthly 

disposal 

statement 

of appeals  

 

Assista

nt 

Registr

ar 

  

2004

/202

0 

13/10

/2020 
NIL 

ASS. 

REGISTRAR, 

CHENNAI 

E- hearing 

cases for 

the week 

ending 09-

10-2020 of 

CESTAT 

 

Assista

nt 

Registr

ar 

  

2005

/202

0 

13/10

/2020 
NIL 

SATISH 

KUMAR 

BARGUJAR  

request for 

advance of 

composite 

transfer 

grant. 

 

cash 

section 

(AO) 
  

2006

/202

0 

13/10

/2020 
NIL 

PARVEEN 

KATARIA 

STENO 

GRADE II 

disposal 

statement 

in respect 

of 

honorable 

member 

shri P. 

Anjani 

Kumar for 

the month 

september 

who was 

on tour. 

Compu

ter Cell    

2007

/202

0 

13/10

/2020 
NIL 

P.K.NEELA 

REDDY SPS 

TO MEM. (J) 

forwarding 

of monthly 

disposal 

statements 

of 

september 

2020 

Compu

ter Cell    

2008

/202

0 

13/10

/2020 

F.NO.G-4(1)ACCTS-

TA/CESTAT/CHE/2015 

KRIPA 

SHANKER 

(ASSISTANT 

REGISTRAR, 

CESTAT, 

CHENNAI) 

TA/DA 

advance on 

tour sh. P 

Dinesha 

Accoun

t 

Section 
   

2009

/202

13/10

/2020 

F.NO 

17(1)/MS/CESTAT/ALD/20

MANAS 

KUMAR 

Bench wise 

disposal of 

Compu

ter Cell    



0 18-19 SINHA, AR cases 

during 

month of 

septmeber 

2020 

2010

/202

0 

13/10

/2020 

F.NO.CESTAT/AHD/E-

HEARING(VC)/04/2020 

ASSISTANT 

REGISTRAR, 

AHMEDABA

D 

report for e 

hearing 

application

s  

 

Assista

nt 

Registr

ar 

  

2011

/202

0 

13/10

/2020 

F.NO.III(20)ARC/CESTAT/

MCO/01/CUS/2020 

ASSISTANT 

COMMISSIO

NER, 

INDORE 

CESTAT 

final order 

no 

C/A/50849

/2020 

dated 

24.09.2020 

in respect 

of M/s. 

Rudras 

over seas 

Indore  

AR/Cu

s    

2012

/202

0 

13/10

/2020 

F. NO. CESTAT/AHD/E 

HEARING 

(VC)/04/2020/661 

ASSISTANT 

REGISTRAR, 

AHMEDABA

D 

monthly 

statement 

of e 

hearing 

matters  

 

Assista

nt 

Registr

ar 

  

2013

/202

0 

13/10

/2020 

F.NO. A-20(2)PERS. 

FILE/GD/LDC/CESTAT/C

HE/2017 

KRIPA 

SHANKER 

(ASSISTANT 

REGISTRAR, 

CESTAT, 

CHENNAI) 

forwarding 

of 

representati

on by shri 

raushan 

kumar 

paswan, 

steno gr II 

Admini

stration 

Section 
   

2014

/202

0 

13/10

/2020 

F.NO.CESTAT/MUMBAI/A

CCOUNTS 

T.VISWA 

PRAKASH, 

MUMBAI 

forwarding 

of RE 

2020-21 

and be 

2021-22 

Accoun

t 

Section 
   

2015

/202

0 

13/10

/2020 

F.NO. 

PF/CESTAT/MUM/ADMN/

RKM 

T. VISWA 

PARKASH,D

R,MUMBAI 

WORK 

AND 

CONDUC

T 

REPORT-

Admini

stration 

Section 
   



REG. 

2016

/202

0 

13/10

/2020 
NIL 

P.K 

CHOUDHAR

Y 

Approval 

for 

permission 

to list the 

order for 

pronouncm

ent 

 

Assista

nt 

Registr

ar 

  

2017

/202

0 

13/10

/2020 

F.NO.7 

STAT/CESTAT/CAL/06/65

1 

DEPUTY 

REGISTRAR, 

CESTAT, 

KOLKATA 

INSTITUT

ION, 

DISPOSA

L AND 

PENDENC

Y, 

septmenber 

 

Assista

nt 

Registr

ar 

  

2018

/202

0 

13/10

/2020 

F.NO.7 

STAT/CESTAT/CAL/06/65

1 

DEPUTY 

REGISTRAR, 

CESTAT, 

KOLKATA 

INSTITUT

ION, 

DISPOSA

L AND 

PENDENC

Y, 

septmenber 

 

Assista

nt 

Registr

ar 

  

2019

/202

0 

14/10

/2020 
NIL 

MANAS 

KUMAR 

SINHA, AR 

transfer of 

generator 

set 

Admini

stration 

Section 
   

2020

/202

0 

14/10

/2020 
NIL 

S.BHOWMIC

K  

Permission 

to engage 

TTBS for 

leased line 

internet 

service 

Compu

ter Cell    

2021

/202

0 

14/10

/2020 
NIL 

SUNIL 

KUMAR 

DAS,MTS 

leave 

application  

Admini

stration 

Section 
   

2022

/202

0 

14/10

/2020 
NIL 

ANIL 

CHOUDHAR

Y, M (J), 

CESTAT, ND 

Note for 

pronounce

ment 

PA to 

Registr

ar 
   

2023

/202

0 

14/10

/2020 
NIL 

MANAS 

KUMAR 

SINHA, AR 

PERIODIC

AL 

REVIEW 

Of central 

gov. 

Admini

stration 

Section 
   



employees 

for 

strengthing  

2024

/202

0 

14/10

/2020 

F.NO.III((20)RC/CESTAT/

D-05/2018-19/1467 

LOKESH 

KUMAR JAIN 

JOINT 

COMMISSIO

NER 

miscellane

ous 

application 

of 

withdrawal 

of appeal 

under rule 

28 (c) of 

CESTAT 

 

Assista

nt 

Registr

ar 

  

2025

/202

0 

14/10

/2020 
NIL 

CAT 

,CALCUTTA 

BENCH 

matter of 

S.K.VERM

A Versus 

Union of 

India 

&Ors. 

Admini

stration 

Section 
   

2026

/202

0 

14/10

/2020 
G.O.RT.NO.1539 

SECTION 

OFFICER, 

TELANGANA 

declaration 

of holiday 

Admini

stration 

Section 
   

2027

/202

0 

14/10

/2020 
NIL 

SATISH 

KUMAR 

BARGUJAR  

request for 

advance of 

composite 

transfer 

grant. 

Accoun

t 

Section 
   

2028

/202

0 

14/10

/2020 
NIL 

R. 

RAJAKANNU

,UNDER SEC. 

Reporting 

of 

vacancies 

of CGL 

examinatio

n 2020 

Admini

stration 

Section 
   

2029

/202

0 

16/10

/2020 
NIL 

ASSISTANT 

REGISTRAR 

(CUSTOM 

APPEAL 

BRANCH) 

E-hearing 

causelist 

PA to 

Registr

ar 
   

2030

/202

0 

16/10

/2020 
NIL 

ANIL 

CHOUDHAR

Y, M (J), 

CESTAT, ND 

note in the 

matter of 

custom 

appeal no 

52124 to 

52127 

PA to 

Registr

ar 
   



2031

/202

0 

16/10

/2020 
NIL 

DEPUTY 

REGISTRAR, 

CESTAT, 

KOLKATA 

office 

order  

PA to 

Registr

ar 
   

2032

/202

0 

16/10

/2020 

F.NO.S2/31/2003-

CCO(ADMN)VOL.XIX 

H.L SRINATH 

(CCO) 

vacation of 

department

al quarters-

intimation 

of  

Admini

stration 

Section 
   

2033

/202

0 

16/10

/2020 
NIL 

SEEMA 

SADHAN,SPS 

MEDICAL 

reimburse

ment claim 

Admini

stration 

Section 
   

2034

/202

0 

16/10

/2020 
NIL 

S. 

BHOWMICK 

application 

for the post 

of registrar 

Admini

stration 

Section 
   

2035

/202

0 

16/10

/2020 
NIL 

T.K 

SARKAR,DR 

Nominatio

n S.K. 

verma VS. 

union of 

india O.A. 

350/898/20

20 

Admini

stration 

Section 
   

2036

/202

0 

16/10

/2020 
F.NO.01/CESTAT/HYD 

ASSISTANT 

REGISTRAR, 

CESTAT, 

HYDERABA

D 

report for e 

hearing 

application

s 

september 

2020 

 

Assista

nt 

Registr

ar 

  

2037

/202

0 

16/10

/2020 
NIL 

NAVIN 

KUMAR 

DIXIT (EDU. 

CONSULTAN

T) 

case of 

Mayo 

College 

general 

conuncil, 

ajmer 

 

Assista

nt 

Registr

ar 

  

2038

/202

0 

16/10

/2020 
NIL 

VINTAGE 

FACILITY 

MANAGMEN

T 

SOLUTIONS 

invoice 
 

Assista

nt 

Registr

ar 

  

2039

/202

0 

16/10

/2020 
C/70210/2020 

MANAS KR. 

SINHA, ASST 

REGISTRAR 

REQUEST 

FOR 

EARLY 

HEARING 

PA 
   



2040

/202

0 

16/10

/2020 
NIL 

C.L.MAHAR 

MEMBER 

(TECHNICAL

) 

request for 

modificatio

n of terms 

of 

appointme

nt as per 

the terms 

and 

conditions 

of the 

tribunal 

appellate 

tribunal 

and other 

authorities 

rules 2020 

Admini

stration 

Section 
   

2041

/202

0 

16/10

/2020 
NIL 

C L MAHAR 

MEMBER 

(TECHNICAL

) 

request for 

modificatio

n of terms 

of 

appointme

nt as per 

the terms 

and 

conditions 

of the 

tribunal 

appellate 

tribunal 

and other 

authorities 

rules 2020 

Admini

stration 

Section 
   

2042

/202

0 

16/10

/2020 
NIL 

ANIL 

KUMAR MTS 

leave 

application  

Admini

stration 

Section 
   

2043

/202

0 

16/10

/2020 
NIL 

P.K 

CHOUDHAR

Y 

M(J),CESTAT 

KOL.  

Approval 

for 

permission 

to list the 

order for 

pronounce

mnet 

PA to 

Registr

ar 
   

2044

/202

0 

16/10

/2020 
NIL 

RACHNA 

GUPTA 

MEMBER 

MEDICAL 

reimburse

ment claim 

Admini

stration 

Section 
   



JUDICIAL 

2045

/202

0 

16/10

/2020 
NIL 

ANIL 

CHOUDHAR

Y, M (J), 

CESTAT, ND 

monthly 

disposal 

statement 

of appeals, 

september 

AR/Cu

s    

2046

/202

0 

16/10

/2020 
NIL 

SENIOR 

PRIVATE 

SECRETARY 

TO M(T) 

disposal 

statement 

for the 

month of 

september 

2020 in 

respect of 

C J 

Methew 

AR/Cu

s    

2047

/202

0 

16/10

/2020 
F.NO. CESTAT/AHD/PERS 

RAJU 

MEMBER 

(TECHNICAL

) 

leave 

application  

Admini

stration 

Section 
   

2048

/202

0 

16/10

/2020 
NIL 

P.K 

CHOUDHAR

Y 

M(J),CESTAT 

KOL.  

monthly 

disposal 

statement 

of appeals, 

september 

AR/Cu

s    

2049

/202

0 

16/10

/2020 

F.NO.CESTAT/WZB/MUM.

/STAT/2020 

SANJAY 

PRASAD 

STENO 

GRADE-III 

MEMBER(J) 

disposal 

statement 

of DR. 

Suvendu 

Kumar 

Pati, 

Honorable 

member (j) 

AR/Cu

s    

2050

/202

0 

16/10

/2020 
NIL C L MAHAR 

application 

form for 

leave 

Admini

stration 

Section 
   

2051

/202

0 

16/10

/2020 

F.NO.01(05)CIRCULAR/CE

STAT/HYD/2017 

ASSISTANT 

REGISTRAR, 

CESTAT, 

HYDERABA

D 

 

AR/Cu

s    

2052

/202

0 

16/10

/2020 
NIL 

ASSISTANT 

REGISTRAR, 

AHMEDABA

weekly 

report of E 

hearing  

AR/Cu

s    



D 

2053

/202

0 

16/10

/2020 

F.NO.G-4(1)ACCTS-

TA/CESTAT/CHE/2015 

KRIPA 

SHANKER 

(ASSISTANT 

REGISTRAR, 

CESTAT, 

CHENNAI) 

TA/DA 

advance on 

tour sh. P 

Dinesha 

Accoun

t 

Section 
   

2054

/202

0 

16/10

/2020 

CESTAT/AHD/ 

MT(PERS)/665 

RAJU 

MEMBER 

(TECHNICAL

) 

recovery of 

interest on 

HBA 

Accoun

t 

Section 
   

2055

/202

0 

16/10

/2020 

F.NO.A-

24(7)LEAVE.FILE/NV-

MTS/CESTAT/CHE/2087 

KRIPA 

SHANKER 

(ASSISTANT 

REGISTRAR, 

CESTAT, 

CHENNAI) 

forwarding 

of leave 

application 

of Ms. 

Nimisha 

Vijayan, 

MTS 

Admini

stration 

Section 
   

2056

/202

0 

16/10

/2020 
NIL 

KIRAN 

GHILDIYAL 

hindi 

quaterly 

report 

Admini

stration 

Section 
   

2057

/202

0 

16/10

/2020 
NIL 

UMESH KR. 

AGGARWAL 

(UNDER SEC. 

TO THE 

GOVT OF 

INDIA) 

Allocation 

of fund 

under 

major head 

7610 

Admini

stration 

Section 
   

2058

/202

0 

16/10

/2020 
NIL 

ASSISTANT 

REGISTRAR, 

AHMEDABA

D 

weekly 

statement 

of E 

hearing  

 

Assista

nt 

Registr

ar 

(CR) 

  

2059

/202

0 

16/10

/2020 
NIL 

HONORABLE 

SENIOR 

MEMBER 

Weekly 

report of e 

hearing 

cases 

 

Assista

nt 

Registr

ar 

(CR) 

  

2060

/202

0 

16/10

/2020 
NIL 

HONORABLE 

SENIOR 

MEMBER 

weekly 

return 09-

10-2020 to 

15-10-2020 

 

Assista

nt 

Registr

ar 

(CR) 

  

2061 16/10 NIL ASSISTANT weekly AR/Cu Assista
  



/202

0 

/2020 REGISTRAR/

SPS, CESTAT, 

CHANDIGAR

H 

statement 

of the 

matters for 

e-hearing 

from 12-

10-2020 to 

15-10-2020 

s nt 

Registr

ar 

(CR) 

2062

/202

0 

16/10

/2020 
NIL 

MANAS 

KUMAR 

SINHA (AR) 

weekly 

report of e 

hearing 
 

Assista

nt 

Registr

ar 

(CR) 

  

2063

/202

0 

16/10

/2020 
NIL 

CESTAT 

MUMBAI 

weekly 

report of e 

hearing 

cases 

 

Assista

nt 

Registr

ar 

(CR) 

  

2064

/202

0 

16/10

/2020 
NIL AR 

weekly 

statement 

of e- 

hearing 

matters. 

9/10/20 - 

15/10/2020 

 

Assista

nt 

Registr

ar 

(CR) 

  

2065

/202

0 

16/10

/2020 
NIL 

PUSHKAR 

SINGH (MTS) 

Reimburse

mnet of 

conveyanc

e charges 

Accoun

t 

Section 
   

2066

/202

0 

16/10

/2020 
NIL 

KISHORI 

LAL, MTS 

VOUCHE

R FOR 

REIMBUR

SEMENT 

OF BILL 

Accoun

t 

Section 
   

2067

/202

0 

19/10

/2020 
NIL 

CESTAT,NE

W DELHI 

Informatio

n Under 

Right to 

Informatio

n Act-2005 

PA to 

Registr

ar 
   

2068

/202

0 

19/10

/2020 
NIL 

L.P. PANT 

(SR. P.S) 

request reg. 

permission 

of doing 

correction 

in final 

order 

PA to 

Registr

ar 
   



2069

/202

0 

19/10

/2020 
NIL 

M. MONDAL, 

SPS CESTAT 

KOL.  

deletion of 

order from 

CESTAT 

website. 

PA to 

Registr

ar 
   

2070

/202

0 

19/10

/2020 
NIL 

RANJU 

MADHRA, 

SPS 

LEAVE 

APPLICA

TION 

Admini

stration 

Section 
   

2071

/202

0 

19/10

/2020 

F.NO.A-24(1)/LEAVE-

FILE/KS-AR/CHE/2020 

KRIPA 

SHANKAR, 

ASST. 

REGISTRAR 

forwarding 

of leave 

application 

Admini

stration 

Section 
   

2072

/202

0 

20/10

/2020 
NIL 

DOROTHY 

JOSEPH 

(STENO-G-II) 

permission 

for two 

days leave 

Admini

stration 

Section 
   

2073

/202

0 

20/10

/2020 
NIL 

ANIL 

CHOUDHAR

Y, M (J), 

CESTAT, ND 

Availing of 

LTC leave 

encashmen

t scheme in 

Lieu of one 

LTC of 

2018-21 

Admini

stration 

Section 
   

2074

/202

0 

20/10

/2020 
NIL 

MANAS 

KUMAR 

SINHA, AR 

transfer of 

generator 

set 

Admini

stration 

Section 
   

2075

/202

0 

20/10

/2020 

F.NO.6/CEGAT/MAS/2001-

VOL II 

KRIPA 

SHANKER  

Verificatio

n of 

residential 

address of 

Smt. B. 

Bharathi , 

Steno Gr 

III for 

renewal of 

her 

passport  

Admini

stration 

Section 
   

2076

/202

0 

20/10

/2020 
NIL 

B. 

BHARATHI, 

STENO GR. 

III 

Renewal of 

passport 

Prior 

intimation 

letter 

Admini

stration 

Section 
   

2077

/202

0 

20/10

/2020 
NIL 

DR 

SUVENDU 

KUMAR PATI 

APAR in 

respect of 

shri sanjay 

Admini

stration 

Section 
   



prasad, 

steno gr.III 

for the 

period 

from jan. 

2019 to 

dec. 2019 

2078

/202

0 

20/10

/2020 
NIL 

S. 

BHOWMICK 

application 

for the post 

of registrar 

Admini

stration 

Section 
   

2079

/202

0 

20/10

/2020 
NIL 

LALIT 

WADHWA, 

DEPUTY 

SECRETARY 

observance 

of 

vigilance 

Awareness 

week 

Admini

stration 

Section 
   

2080

/202

0 

20/10

/2020 

CESTAT/AHD/ADMN/09/2

016/668 

S.K. 

TIWARI,AR,A

HMEDABAD 

to Re-

constitute 

the local 

purchase 

committee 

in r/o 

CESTAT, 

Ahmedaba

d 

Admini

stration 

Section 
   

2081

/202

0 

20/10

/2020 

F.NO. 

GEXCOM/REV/CE/9/2020/

2612 

NEERAV 

KUMAR 

MALLICK 

Reply in 

Appeal no. 

E/50081/20

20-

EX(DB) 

filed by 

Shayam 

Khemani 

 

Assista

nt 

Registr

ar 

  

2082

/202

0 

20/10

/2020 
NIL 

RAJIV 

MAGOO 

(JOINT 

COMMISSIO

NER) 

MUMBAI 

prosecution 

case 

MO.79/8/9

6 against 

M/s Heb 

plastics & 

ors. 

 

Assista

nt 

Registr

ar 

  

2083

/202

0 

20/10

/2020 
IV(16)30/R/JDR/297/2019 

ALOK 

GUPTA 

(COMMISSIO

NER) 

Misc. 

Applicatio

n for early 

Hearing of 

the appeal 

 

Assista

nt 

Registr

ar 

  



filed by 

commissio

ner of 

central 

goods & 

service tax 

and central 

excise 

commissio

nerate 

jodhpur 

2084

/202

0 

20/10

/2020 
NIL 

SUPERINTEN

DENT 

JUDICIAL 

case 

between 

M/S Spice 

communica

tion pvt. ltd 

versus 

CESTAT  

 

Assista

nt 

Registr

ar 

  

2085

/202

0 

20/10

/2020 
NIL 

SUPERINTEN

DENT 

JUDICIAL 

case 

between 

M/S Spice 

communica

tion pvt. ltd 

versus 

CESTAT  

 

Assista

nt 

Registr

ar 

  

2086

/202

0 

20/10

/2020 
NIL 

KRIPA 

SHANKER 

(ASSISTANT 

REGISTRAR, 

CESTAT, 

CHENNAI) 

Allocation 

of funds 

FY 2020-

21 

Accoun

t 

Section 
   

2087

/202

0 

20/10

/2020 

F.NO. G-4(1) ACCTS-

TA/CESTAT/CHE/2015 

KRIPA 

SHANKER 

(ASSISTANT 

REGISTRAR, 

CESTAT, 

CHENNAI) 

TA/DA 

advance on 

tour sh. P 

Dinesha 

Accoun

t 

Section 
   

2088

/202

0 

20/10

/2020 
NIL 

MANAS 

KUMAR 

SINHA, AR 

request for 

early 

hearing 

PA to 

Registr

ar 
   

2089

/202

0 

20/10

/2020 
NIL 

KAMALA SR. 

PRIVATE 

SECRETARY 

permission 

for deletion 

/modificati

on of 

PA to 

Registr

ar 
   



uploaded 

order 

2090

/202

0 

20/10

/2020 
NIL RAKESH  

petition for 

special 

leave to 

appeal (C) 

no. 

9509/2020 

PA 
   

2091

/202

0 

20/10

/2020 
NIL 

SACHIN 

CHAUDHAR

Y 

station 

leave 

permission 

Admini

stration 

Section 
   

2092

/202

0 

20/10

/2020 
NIL 

HEMANT 

KUMAR 

Deletion of 

uploaded 

order. 

PA to 

Registr

ar 
   

2093

/202

0 

20/10

/2020 
NIL 

J. P. SINGH 

(COMMISSIO

NER (AR & 

ADMN) 

Revenue 

Synopsis in 

service tax 

appeal no. 

ST/50567/

2019, M/s. 

south 

eastern 

coalfields 

ltd Vs. 

CCE & ST, 

Raipur 

SPS to 

Preside

nt 
   

2094

/202

0 

21/10

/2020 
NIL 

PARMOD 

KUMAR 

(STENO GR. 

II) 

leave 

application  

Admini

stration 

Section 
   

2095

/202

0 

21/10

/2020 
NIL 

T.V.UNNIKRI

SHNAN  

disposal 

statement 

of appeals 

for july, 

august and 

september 

 

Assista

nt 

Registr

ar 

  

2096

/202

0 

21/10

/2020 
NIL 

S 

.K.MOHANT

Y 

monthly 

disposal 

statement 

of appeals, 

september 

 

Assista

nt 

Registr

ar 

  

2097

/202

21/10

/2020 

F.NO.01/CESTAT/BANG/J

UDL. 

C.MANOJ 

KUMAR 

official 

email id of  

Assista

nt   



0 the 

commissio

n (AR) 

Bangalore 

Registr

ar 

2098

/202

0 

21/10

/2020 
NIL C J MATHEW 

Permission 

for 

pronounce

ment of 

orders 

PA to 

Registr

ar 
   

2099

/202

0 

21/10

/2020 

F.NO.A-24(1)/LEAVE-

FILE/KS-AR/CHE/2020 

KRIPA 

SHANKER 

(ASSISTANT 

REGISTRAR, 

CESTAT, 

CHENNAI) 

forwarding 

of leave 

application 

Admini

stration 

Section 
   

2100

/202

0 

21/10

/2020 
NIL 

STAFF 

SELECTION 

COMMISSIO

N  

Reporting 

of 

vacancies 

of CGSL 

examinatio

n 2020 

Admini

stration 

Section 
   

2101

/202

0 

21/10

/2020 
NIL 

SANJIV 

SRIVASTAV

A 

leave 

application  

Admini

stration 

Section 
   

2102

/202

0 

21/10

/2020 
CESTAT/AHMD/MJ(PERS) 

RAMESH 

NAIR 

details of 

investment/

payment 

transaction 

of more 

than rs. one 

lakh ,1 july 

to 30 sep 

2020 

Admini

stration 

Section 
   

2103

/202

0 

22/10

/2020 
NIL 

RANJU 

MADHRA 

leave 

application  

Admini

stration 

Section 
   

2104

/202

0 

22/10

/2020 
NIL 

RANJU 

MADHRA 

leave 

application  

Admini

stration 

Section 
   

2105

/202

0 

22/10

/2020 
NIL 

DR. D.M. 

MISRA 

leave 

application  

Admini

stration 

Section 
   

2106 22/10 NIL RAMESH leave Admini
   



/202

0 

/2020 NAIR application  stration 

Section 

2107

/202

0 

22/10

/2020 
NIL 

CHANDER 

KANTA 

leave 

application  

Admini

stration 

Section 
   

2108

/202

0 

22/10

/2020 
NIL 

SUNIL 

KUMAR 

DAS,MTS 

leave 

application  

Admini

stration 

Section 
   

2109

/202

0 

22/10

/2020 

F.NO. A-

32(2)/MACP/CESTAT/CHE

.2009 

KRIPA 

SHANKER 

(ASSISTANT 

REGISTRAR, 

CESTAT, 

CHENNAI) 

 

Admini

stration 

Section 
   

2110

/202

0 

22/10

/2020 

F.NO. G-

18(3)/MISC.CASH/CESTA

T/CHE/2016 

KRIPA 

SHANKER 

(ASSISTANT 

REGISTRAR, 

CESTAT, 

CHENNAI) 

 

Admini

stration 

Section 

Accou

nt 

Sectio

n 

  

2111

/202

0 

22/10

/2020 
NIL 

DY. 

REGISTRAR 

LUCKNOW 

case 

between 

commissio

ner of 

central 

excise and 

m/s kundan 

castings 

 

AR 

,Allah

abad, 

send to 

Allaha

bad by 

speed 

post 

  

2112

/202

0 

23/10

/2020 

F.NO.01(05)CIRCULAR/CE

STAT/HYD/2017 

ASSISTANT 

REGISTRAR, 

CESTAT, 

HYDERABA

D 

weekly 

report of E 

hearing  
 

Assista

nt 

Registr

ar 

(CR) 

  

2113

/202

0 

23/10

/2020 
NIL 

MANAS 

KUMAR 

SINHA, AR 

weekly 

report of E 

hearing  
 

Assista

nt 

Registr

ar 

(CR) 

  

2114

/202

0 

23/10

/2020 
NIL 

DEPUTY 

REGISTRAR , 

CHANDIGAR

H 

weekly 

report of E 

hearing  
 

Assista

nt 

Registr

ar 

(CR) 

  



2115

/202

0 

23/10

/2020 

F.NO.01/CESTAT/HYD/ES

ST/17/128 
V.P.PANDEY  

Forwarding 

of Rental 

arrear bill 

as per the 

new 

renewal 

rental rate 

in respect 

of 

CESTAT, 

Hyderabad 

Admini

stration 

Section 
   

2116

/202

0 

23/10

/2020 
NIL 

ASSISTANT 

REGISTRAR, 

SUPREME 

COURT OF 

INDIA 

petition for 

special 

leave to 

appeal (C) 

no. 

9509/2020 

 

Assista

nt 

Registr

ar 

  

2117

/202

0 

23/10

/2020 
NIL 

DEPUTY 

REGISTRAR , 

CHANDIGAR

H 

forwarding 

of 

certificate 

of transfer 

of charge 

of Shri 

Mohinder 

singh 

Admini

stration 

Section 
   

2118

/202

0 

23/10

/2020 
NIL V.P.PANDEY  

form of 

option 

Admini

stration 

Section 
   

2119

/202

0 

23/10

/2020 
NIL 

DEPUTY 

REGISTRAR , 

CHANDIGAR

H 

forwarding 

of 

certificate 

of transfer 

of charge 

of Shri 

Mohinder 

singh 

Admini

stration 

Section 
   

2120

/202

0 

23/10

/2020 
NIL 

SUBRATA 

MUKHERJEE 

case 

between 

shri 

subhajit 

das & 

Union of 

India & 

Ors. 

Admini

stration 

Section 
   



2121

/202

0 

23/10

/2020 
NIL 

AJAY 

SHARMA,M(J

) 

monthly 

disposal 

statement 

of appeals 

 

Assista

nt 

Registr

ar 

  

2122

/202

0 

23/10

/2020 
NIL 

ASSISTANT 

REGISTER, 

CHENNAI 

E-hearing 

cases   

Assista

nt 

Registr

ar 

  

2123

/202

0 

23/10

/2020 
F.NO.CESTAT-AHD 

ASSISTANT 

REGISTRAR, 

AHMEDABA

D 

weekly 

statement 

of E-

hearing 

matters 

 

Assista

nt 

Registr

ar 

  

2124

/202

0 

23/10

/2020 

F.NO.III(20)ARC/OIA/63/U

JN/20-21 

ANURAG 

RANJAN 

KHARE 

Appeals to 

the 

appellate 

tribunak 

under 

section 

35B of the 

central 

excise act 

 

Assista

nt 

Registr

ar 

  

2125

/202

0 

23/10

/2020 

F.NO.III(20)ARC/OIA/63/U

JN/20-21 

ANURAG 

RANJAN 

KHARE 

Appeals to 

the 

appellate 

tribunak 

under 

section 

35B of the 

central 

excise act 

 

Assista

nt 

Registr

ar 

  

2126

/202

0 

23/10

/2020 

F.NO. 

PF/CESTAT/MUM/ADMN/

RKM/2018 

T. VISWA 

PARKASH,D

R,MUMBAI 

Transfer 

request of 

Shri Ritesh 

Kumar 

Mishra, 

UDC 

Admini

stration 

Section 
   

2127

/202

0 

23/10

/2020 
NIL 

P.K.CHOUDH

ARY 

Restricted 

Holiday 

with 

station 

leaving 

permission  

Admini

stration 

Section 
   

2128 23/10 F.NO.G- KRIPA Drawn Admini
   



/202

0 

/2020 18(3)/MISC.CASH/CESTA

T/CHE/2016 

SHANKER statement 

of Shri 

Kripa 

Shanker, 

Asst. 

Registrar 

stration 

Section 

2129

/202

0 

26/10

/2020 
NIL 

RAVINDRAN

ATH SHETTY  

reply -724-

14 

Suvendu K 

Patil  

Admini

stration 

Section 
   

2130

/202

0 

26/10

/2020 
NIL HIRA LAL, 

leave 

application  

Admini

stration 

Section 
   

2131

/202

0 

26/10

/2020 
NIL 

SUVENDU 

KUMAR PATI 

request for 

grant of 

one day 

casual 

leave 

Admini

stration 

Section 
   

2132

/202

0 

26/10

/2020 
NIL 

DHANAN 

JAY RAWAT 

Quotation 

for the file 

covers with 

feeta 

CT 

Section    

2133

/202

0 

26/10

/2020 
NIL 

DR. 

RAJENDRA 

KUMAR 

Hosting 

mobile 

application

s on 

Mobile 

Seva 

Appstore.  

 

Assista

nt 

Registr

ar 

  

2134

/202

0 

26/10

/2020 
NIL 

MANAS 

KUMAR 

SINHA, AR 

Weekly 

Report of 

E-Hearing  
 

Assista

nt 

Registr

ar 

(CR) 

  

2135

/202

0 

26/10

/2020 
NIL 

DEPUTY 

REGISTRAR , 

CHANDIGAR

H 

weekly 

report of E 

hearing  
 

Assista

nt 

Registr

ar 

(CR) 

  

2136

/202

0 

26/10

/2020 
NIL 

ASSISTANT 

REGISTRAR, 

AHMEDABA

D 

weekly 

statement 

of E 

hearing  

 

Assista

nt 

Registr

ar 

  



(CR) 

2137

/202

0 

26/10

/2020 
NIL 

VIVEK 

GUPTA 

amended 

work order 

for 

providing 

the support 

services 

under the 

project 

 

Assista

nt 

Registr

ar 

(CR) 

  

2138

/202

0 

26/10

/2020 
NIL 

SPS TO 

HONORABLE 

MEMBER 

APAR of 

Shri 

J.K.Golay 

Admini

stration 

Section 
   

2139

/202

0 

26/10

/2020 
NIL 

SEEMA 

SADHAN,SPS 

leave 

application  

Admini

stration 

Section 
   

2140

/202

0 

26/10

/2020 
NIL 

RAVINDRAN

ATH SHETTY  

reply -724-

19 

Suvendu K 

Patil  

Admini

stration 

Section 
   

2141

/202

0 

26/10

/2020 
NIL 

MANAS 

KUMAR 

SINHA, AR 

Forwarding 

of transfer 

request in 

r/o Shri 

Dheeraj 

Lal, court 

master 

Admini

stration 

Section 
   

2142

/202

0 

26/10

/2020 

F.NO.6/8/CESTAT/RENT 

FILE/CHD-2020 

MOHINDER 

SINGH,DY.R

EGISTER 

providing 

of FRC 

(rent 

reasonable

ness 

certificate 

for govt. 

offices in 

the sector 

17 

Admini

stration 

Section 
   

2143

/202

0 

26/10

/2020 
NIL 

DY.REGISTR

AR  

forwarding 

of two 

application 

forms 

submitted 

by Mr. 

Ravi 

shekhar 

Admini

stration 

Section 
   



chaudhary, 

UDC, 

CESTAT, 

CHD 

2144

/202

0 

26/10

/2020 

F.NO. 

01/CESTAT/HYD/ESST/17/

128 

V.P.PANDEY  

forwarding 

of Rental 

arrear bill 

as per the 

new 

renewal 

rental rate 

in respect 

of 

CESTAT, 

HYD 

Admini

stration 

Section 
   

2145

/202

0 

26/10

/2020 

F.NO. A-

32(2)/MACP/CESTAT/CHE

.2009 

KRIPA 

SHANKER 

request to 

forward the 

service 

book of 

shri. V. 

kumar, 

SCD  

Admini

stration 

Section 
   

2146

/202

0 

26/10

/2020 
NIL 

MANAS 

KUMAR 

SINHA, AR 

forwarding 

of Service 

book of Sh. 

Gajendra 

singh head 

clerk 

Admini

stration 

Section 
   

2147

/202

0 

26/10

/2020 

F.NO. A-45(1)/AR-

ADMN./CESTAT/2016 

KRIPA 

SHANKER  

forwarding 

service 

book in 

respect of 

ms. L. 

kumari , 

court 

master 

retd. 

Admini

stration 

Section 
   

2148

/202

0 

26/10

/2020 
NIL 

MANAS 

KUMAR 

SINHA, AR 

TA claim 

for transfer 

in r/o Sh. 

Manas 

kumar 

sinha AR 

Accoun

t 

Section 
   

2149 26/10 NIL ALOK filing of 
 

Assista
  



/202

0 

/2020 GUPTA 

(COMMISSIO

NER) 

Misc. 

application 

for 

rectificatio

n of 

mistake in 

respect of 

final order 

no 

ST/A/5064

9/2020-CU 

nt 

Registr

ar 

(CR) 

2150

/202

0 

26/10

/2020 
NIL 

ALOK 

GUPTA 

(COMMISSIO

NER) 

ST-Misc 

application 

for early 

hearing of 

the appeal 

filed by 

C.C.E & 

ST jaipur 

 

Assista

nt 

Registr

ar 

(CR) 

  

2151

/202

0 

26/10

/2020 
NIL 

ALOK 

GUPTA 

(COMMISSIO

NER) 

ST. 

Misc.Appli

cation for 

early 

hearing of 

the appeal 

filed by 

commissio

ner of 

central 

goods & 

service tax 

Jodpur 

 

Assista

nt 

Registr

ar 

(CR) 

  

2152

/202

0 

26/10

/2020 
NIL 

ADDITIONAL 

COMMISSIO

NER 

filing of 

Misc. 

application 

for early 

hearing in 

customs 

appeal no 

C/52068/2

018 dairy 

no. 

51565/201

7 

 

Assista

nt 

Registr

ar 

(CR) 

  

2153 26/10 NIL REGISTRAR ( Civil 
 

Assista
  



/202

0 

/2020 SUPREME 

COURT OF 

INDIA) 

Appeal No. 

3316 of 

2020 

nt 

Registr

ar 

(CR) 

2154

/202

0 

27/10

/2020 
NIL 

CPIO, 

CESTAT 

Informatio

n sought 

under RTI 

Act, 2005 

Admini

stration 

Section 
   

2155

/202

0 

27/10

/2020 
NIL 

ANIL 

KUMAR MTS 

leave 

application  

Admini

stration 

Section 
   

2156

/202

0 

27/10

/2020 
NIL 

DY. 

REGISTRAR 

(KOLKATA) 

forwarding 

of joining 

report. 

Admini

stration 

Section 
   

2157

/202

0 

27/10

/2020 
NIL 

DEEPAK 

VERMA 

)HIGH 

COURT OF 

DELHI) 

Notice 

Admini

stration 

Section 
   

2158

/202

0 

27/10

/2020 
NIL 

HEAD OF 

OFFICE 

detail of 

service 

verification 

of smt. 

Archana 

Wadhwa 

member 

judicial of 

custom 

Admini

stration 

Section 
   

2159

/202

0 

27/10

/2020 
NIL 

DR. D. M 

MISRA 

leave 

application  

Admini

stration 

Section 
   

2160

/202

0 

27/10

/2020 
NIL C J MATHEW 

leave 

application  

Admini

stration 

Section 
   

2161

/202

0 

27/10

/2020 
NIL C L MAHAR 

leave 

application  

Admini

stration 

Section 
   

2162

/202

0 

27/10

/2020 
NIL C J MATHEW 

Permission 

for 

pronounce

ment of 

orders 

PA to 

Registr

ar 
   

2163 27/10 NIL COMMISSIO request for 
 

Assista
  



/202

0 

/2020 NER, 

CENTRAL 

TAX,CGST 

providing 

certified 

copy of 

CESTAT 

final order 

No. 

ST/A/5177

7/2015-

CU(DB) 

dated 

28.05.2015 

nt 

Registr

ar 

2164

/202

0 

28/10

/2020 
NIL 

ASSISTANT 

REGISTRAR 

(CUSTOM 

APPEAL 

BRANCH) 

E- hearing 

causelist 

PA to 

Registr

ar 
   

2165

/202

0 

28/10

/2020 
NIL 

ASSISTANT 

REGISTRAR 

(CUSTOM 

APPEAL 

BRANCH) 

E hearing 

causelist 

PA to 

Registr

ar 
   

2166

/202

0 

28/10

/2020 
NIL 

SHENAJ 

BANO PA TO 

HONORABLE 

M (J) 

relisting of 

the matters  

PA to 

Registr

ar 
   

2167

/202

0 

28/10

/2020 
NIL 

C.R.MEENA 

(COMMISSIO

NER 

APPEALS) 

matter of 

M/s Mohit 

constructio

n vs 

commissio

ner jodhpur 

 

Assista

nt 

Registr

ar 

(CR) 

  

2168

/202

0 

28/10

/2020 
NIL 

ASSISTANT 

REGISTRAR 

CESTAT, 

MUMBAI 

Forwarding 

of the 

certificate 

of service 

in respect 

of sole 

respondent 

in civil 

appeal no 

2363 of 

2019 in 

CESTAT 

appeal  

 

Assista

nt 

Registr

ar 

(CR) 

  



2169

/202

0 

28/10

/2020 
NIL 

MAHENDRA 

PAL, 

COMMISSIO

NER  

withdrawal 

of Appeal 

no. 

ST/50770/

2018 filed 

by the 

department 

in the case 

of M/s 

rajasthan 

state 

industral 

dev. and 

investment 

cor. ltd. 

 

Assista

nt 

Registr

ar 

(CR) 

  

2170

/202

0 

28/10

/2020 
NIL 

EXTRA 

VISION 

COMMUNIC

ATION  

price of 

Linksys 

router 
 

Assista

nt 

Registr

ar 

(CR) 

  

2171

/202

0 

28/10

/2020 

F.NO. 

CESTAT/MUM/ADMN/PJJ 

DY. 

REGISTRAR 

MUMBAI  

service 

book of 

Shri P. J. 

Joseph and 

forwarding 

of pension 

papers Mr. 

P.j. Joseph  

Admini

stration 

Section 
   

2172

/202

0 

28/10

/2020 
NIL 

DEPUTY 

REGISTRAR , 

MUMBAI 

forwarding 

of pension 

papers 

Mrs. Nalini 

siva kumar, 

Sr. P. S 

Admini

stration 

Section 
   

2173

/202

0 

28/10

/2020 

F.NO. 

PF/CESTAT/MUM/ADMN/

TVU 

T. VISWA 

PARKASH,D

R,MUMBAI 

Request to 

fix pay at 

level 8 (GP 

Rs. 4800) 

Admini

stration 

Section 
   

2174

/202

0 

28/10

/2020 
NIL 

S. 

BALASUBRA

MANI, AR, 

CESTAT, ND 

leave 

application  

Admini

stration 

Section 
   

2175

/202

29/10

/2020 
NIL C L MAHAR 

leave 

application  

Admini

stration    



0 Section 

2176

/202

0 

29/10

/2020 
NIL POOJA  

leave 

application  

Admini

stration 

Section 
   

2177

/202

0 

29/10

/2020 
NIL SSC 

Reporting 

of 

vacancies 

of CGL 

examinatio

n 2020 

Admini

stration 

Section 
   

2178

/202

0 

29/10

/2020 
NIL 

UMA 

SHANKAR 

VERMA, 

ASST. 

REGISTRAR 

periodical 

review of 

central 

governmen

t 

employees 

for 

strengtheni

ng of 

administrat

ion under 

fundament

al rules 

Admini

stration 

Section 
   

2179

/202

0 

29/10

/2020 

F.NO. 

01/CESTAT/BANG/USV 

UMA 

SHANKAR 

VERMA, 

ASST. 

REGISTRAR 

forwarding 

of leave 

application 

and joining 

report 

Admini

stration 

Section 
   

2180

/202

0 

29/10

/2020 
NIL 

ASSISTANT 

REGISTRAR 

(CUSTOMS 

APPEAL 

BRANCH) 

E-Hearing 

causelist 

PA to 

Registr

ar 
   

 


